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o " LEGAL DEPARTMENT
Bachivalaya, Ahmedabad, 29th December 1962.
: The following Act of the Gujarat Legislature, heving Leen atsented to by the
3 President on the 26th December 1962, is hereby published for general information.
o AKBAR 8. SARELA,
: Secretary to Government,
Legal Department,
GUJARAT ACT NO, XXXVI OF 1962.

Pirst published, aj‘m having received the assent of the President in the “Gujarat
¢ jmb Government Gazeite” on the 29th December 1962)

An Aot further to amend the Saurashtra Rent Control Act, 1951,
It 1 hereby enacted in the Thirteenth Year of the Republic of Tndia a8 followa'

% 1. This Aot may bo called the Saurashtra Rent Control (Gu]arat Amendwent, . -
y Ko, 1963, Shors e
" gew, 2. In section 3.of the Saursshtra Rent Control Act, 1951 in sub-gection (I) A:f:&l:‘e%ﬁ

3% for the: ﬁgures “1961” the figures “1964’" shall be subst:tuted
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